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(b) how much of it is borne by 
Indian ships?

The Minister of Transport and Com
munications (Shri Lai Bahadur 
Shastri): (a) and (b). Approximately 
25 lakhs tons of dry cargo moved on 
the coast during 1956, the whole of 
which was carried in Indian owned 
ships or in ships chartered by Indian 
shipping companies.

Postal Faculties

*1338. Shri Naushlr Bharncha: Will 
the Minister of Transport and Com
munications be pleaded to state

(a) whether 11 is a fact that in 
East Khandcsh then- are villages, 
where delivery of postal articles arc 
made only twin a week or ev6n lofs 
frequently,

( b )  i f  m >, t h "  n u m b e i o f  .such v i l 

la g e s  \\hu.h u .t  w ith o u t  p o s ta l fa c i l i 
t ies

(c) whether Government have an\ 
plans for iniTca-.inc postal facilities in 
-uch places, and

id) if so, the detail'; thereof"’

The Minister of Transport and Com
munications (Shri I.a I Bahadur 
Shastri): (a) Yes

(b) None

icl and td 1 Yes, it is proposed to 
open more post office •> and sanction 
additional delivery staff, where justi
fied. during the remaining portion of 
the Sccond Plan period

Purna Project, Bombay State
''1139. Shri Pangarkar: Will the 

Minister of Irrigation and Power be
pleased to state.

(a) whether it is a fact that the 
sanction of Central Water and Power 
Commission has not been granted as 
yet to the Puma Project in Marath- 
wada region of Bombay; and

fb) it so. the reasons therefor?

The M atter of Irrigation and 
P a w  (Shri 8. K. Patil): (a ) and
0>l. The Purna Project was discussed 

the Advisory Committee for Irri

gation and Power Projects at its meet
ing held on the 30th November, 1957 
on the basis of the preliminary com
ment ? offered by the Central Water 
and Power Commission on the Project 
report The Project was originally 
prepared by the erstwhile Hyderabad 
State on certain assumptions about 
betterment charges, water rates etc. 
The Bombay State, who feel that the 
as-sumptions regarding the betterment 
charges and water rates made in the 
Projcct are on the high side, have now 
.suggested revised rates, which, if 
accepted, would reduce the financial 
return considerably. As the project 
011 this basis becomes uneconomic, the 
Advisory Committee have asked the 
State Government to furni«h reasons 
for taking it up

R a i!w a y  Porters

‘ 1340. Shrimati Suchela Kripalani:
Will the Minister of Railways be
p't'asf<! to Mate

f.i) wlu-th-r the liansed porters 
<ind i.isuiil and conti art workers 
in the ISailway Department have re
presented for the abolition of contract 
'\*tem rti’vasualisation of casual 
labour and foi the grant of facilities 
uvailublo to  n th 'T  Hailuay fmployee?, 
and

(b) if 'ii. the Hi'tion Government 
have taken >n this connection'’

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Yes,
sorri'.' representations on the lines 
mention* d have been received

(b) So far as licensed porters are 
tonccrned, the contract system has 
been abolishid on all the Railways, 
except over the Pandu Region of the 
North Eastern Railway and at two 
stations, viz. Kanpur and Allahabad, 
on the Northern Railway. In respect 
of both the exceptions also steps are 
contemplated to abolish the contract 
system.

Casual labour is so employed direct
ly by the Railway when the work is 
essentially of a casual nature, and no 
change in that system is contemplated.




